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Shri Abid Al : Theerc is no delay.
The hon. Member's presumption is
wrong.

Shri U. M. Trivedi 1+ What is the
ratio between the efficiency of an ordinary
labourer today and the i when he
was getting only Rs. 18 ten years back ?

Shri Abld AH : The efficiency is
better now.

Shri U. M. Trivedi : What 1s the ratio
of the efficiency ?

Shri Abid All : For that, of course,
* much will have to be said.

Shri Bhagwat Jha Azad : May I
know whether it is not a fact that there !I"ms
not been increase in the wage by the
same percentage as there has been increase
in the production in the country ?

Shri Abid Al : Wages also have
increased.

Shri Bhagwat Jha Azad: Not
by the same proportion.
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Mr. Deputy-Spesker : The English
version may also be given,

Shri J. N. Hazarika : (a) and (b).
The representatives of the Government of
India and the State Governments concern-
ed have finalized the broad principles

wverning the location of the revised inner
ine. Action to implement these decisions
is in progress and it is hoped that a noti
fication embodying the description of the
new line will soon be published and also
laid on the Table of the House.
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Shri J. N. Hazarika : The
broad principles are (1) to include wider area
as directed by the Prime Minister in 1954,
(2) to maintain the continuity of our Inner
Line right across our border as it runs along

natural, clearly defined physical features,
and (3) to facilitate easy supervision.
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Shri J. N. Hazarika : I require notice
to reply to that aspect of the question.

Shri C. D. Pande : Is the Govern-
ment aware that the space b the
Inner line and the Outer Line is now dis-
appearing, because the Chinese are en-
croaching adversely on our frontier?

There are a number of cases in Assam,
in Almora and Garhwal where they have
actually crossed even the inner line. Will
Government take some action and ask the
friendly Government of China to desist
from encroaching on our territory ?

The Deputy Minister of External
Affairs (Shrltx:lll K. Chanda) : No.
The information is not correct.

Shri C. D. Pande: It is absolutely
correct.
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Shri U. M. Trivedl : s it a fact,
and has it been 80 brought to the notice of
Government that the inner line of India,
whether in the north or in the west or in
the cast has been encroached upon by all
our bordor friends ?

Shri Anil K. Chanda:
<orrect,

Shri Tek Chand : What'is the exact
manner of demarcation of the boundary
line on the surface and not on the paper ?

Shri Anil K. Chanda The line is
on the paper. -

It is not

territory on the Tibetan border there used
10 be a vast area.

Mr. Depu -Sgulﬂr: The question
should come sga.ig t.

Shri C. D, Pande : That area is being

narrowed down. Have Government taken
any action to stop that ?

Shri Anil K. Chanda : Our inter-
national border on sthe north and the east
is very clearly defined and is well known.
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Shri Anil K. Chanda : This matter
tust have been known to the Uttar Pra-
desh Government, and we had received
the recommendations of the Uttar Pradesh
Government on this matter, and they just
‘have been considered.

Shrimati Kamlendu Mati Shah :
May 1 know whether the place called
Gumgum Nala is still in our possession or
it has been taken away by Tibet ?

Mr. Deputy Speaker : That will
be difficult to answer.

Shri Anil K. Chanda : A scparate
question may be put.

Shri Kamath: Have the Government
of China withdrawn from circulation certain
old maps, not very old, circulating in the
country till two or three years ago which
showed ceitain parts of Indian territory
as being included in China ?
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Shri Anil K. Chands: The .
Member refers to a map that wes in cmﬁm-
Iation three years ago, ‘This marter has
been discussed on the floor of the House oa
several occasions.

ShriC.D. P : i
tressed ? ande: Has it been re-

U.S.S.R. Credit for Industrial
Equipment

Shri H. G. Vaishnav:
Shri V. _

*845< Shri Raghunath Singh :
Shri Kajrolkar :
(Shri R. P. Garg:

Will the Minister of Productiom be
pleased to state :

(@) whether U.S.S.R. has offered to
India a credit for the purchase of in-
dustrial equipment ;

(b) if so, the extent of the credit and
the conditions theeof ; and

(¢) in what way the credit is sought
to be utilised ?

The Minister of Production (Shri
K.C. Reddy) : (@) Yes.

(b) A statement is laid on the Table of the
House. ([See Appendix III, annexure
No. ¢8].

gc) The projects which should be financ-
cid rom this source are under considera-
tion.

Shri H. G. Vaishnav : May I know
in how many instalments the equipment is
going to be supplied ?

Shri K. C. Reddy: The statement
that I have laid on the Table of the House
indicates the terms on which the credit
offer has been made., The payment will
be spread over a period of twelve years.

Shri H. G. Vaishnav : Will some
experts also follow along with the equip-
ment to direct their operation properly ?

Shri K. C. Reddy : These are all
matters of detail which I would like to go
into later on,

Shri Velayudhan : What will be the
touti.% amount that will be covered by this
ai -

Shri K. C. Reddy : The statement
I have laid on the Table of the House gives
that information. The amount is up to
500 million roubles equivalent to about
Rs. §5 to 60 crores.

Pandit D.N. Tiwary : May I know
the interest that we shall have to pay on
this credit ?

Shri K. C. Reddy: 2 per cent.





